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ORDER 
 
 
 Learned Senior Counsel for the Appellant in Appeal No. 128 of 2013 has 

finished his arguments. Mr. Sitesh Mukherjee, Learned Counsel for Power 

Transmission Corporation of Uttarakhand Ltd. & Ors., the Respondent  is directed 

to file the Reply Written Note on 05.05.2014 after serving copy on the other side. 

The learned Counsel, Mr. Buddy Ranganathan appearing for the Commission  is 

directed to file Vakalatnama and the reply.   

 
 Post the matter for reply submissions on  13.05.2014. 
 
 
 
 
(Rakesh Nath)           (Justice M. Karpaga Vinayagam) 
Technical Member      Chairperson 
 
Pr/js 
 
 
 


